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ORDER 
:' 	, 	'. 	 , 

The matter was heard for some time. Dr. P).S. Nagareja 

	

U I 	&.• 1. 	 • 

7 $q itSat: apart from the points refer
•
red in' the representation 

	

'\ 	ed4.1I2.1993, egain8t the transfer order datsd 16.12.1993, the 
• 

'p'p1iántvouid also take tosubmit that his transfer at this stage 

in 	 will seiously inconvenience him. - 

The applicant undertékes to give a detBiled r.pr..entation within $ 

week bringing out thea pointeleo for consideration by the department. 

Sri' P.C. Ayyappin,', 	.• 	 -: 
Aged 51yéare, ' 	.•• 
S/c Sri P.A.Gpvindan, 	 : : 	 '• 
B. Kettehalli,  
Hasean. 	 - - 	 ... Applicant 

.(8y Advocate. Dr. P1.5. Negareje) 	-. 

Ve. 

The Superintending 'Engineer, 
Bangelore Central Circle, 	.• 
C.P.W.D. CCO Complèx,'Mmremangeie, 
Bangelor., 	 • 

The Director General of Work.' 
Central. Public WOrks  :De,artment,, 
Nirman Shaven, N.w 'Delhi. 

Union of India,' 
represented by,   
Secretary to Government, 
P1inietry of Urban Develápment, 
Nirman Shaven, NswO.lhi.  

Sri K.V. Dhanamajayan, 
Assietent Engineer, 	' 
Péo. Central Division, 
C.P.W.D., Nyóore. 	 .... 	Riepondents 
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If he submits such a representation within a week, the same and 

also the representétion dated 24121993 should be disposed of 

O_y the department within a fortnight from the date of receipt of 

jjh.ropesentatiofl and till such diepoBal, the transfer order 
,. 	 . 

Iq  

:j9 notto...be implemented. 	 . 

- 2.. .. 	The matter is disposed off finally with the above 
54 

obeer,gatiOne. 

( V..RAPKRISHNAN ) 
MEMBER (rn) 
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